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X HATEH
[<fror 7 wew 3]
g

faemae, 7 1%, 2026
(= stfafAaer, 1989 Ft =T 20F F Sfasta =)

FT.3M. 1768(31).— ¥t A=W, 1989 (1989 T 24) F¥ €T 20%F FT 37T (1) o T Toama
I ATITHIT gl AT &, BT T&T ATHIT FT TAN T gU, Feald TLHL qrasiia 3297 % o §qe
g & T UHr g F7 S Gierm auie 9w aqgEr § @3 @ g, S & Few @ s
TITAT-TRTRTE (ATETRIE ) TrELH (240 FFariie)” TeRRIET et & aTeeT-aarsiisT, AgRTg UsT §
fAeaTEs & T sraea s 8, TacgTe SATeRIgor ¥ & Td Sierd =l J9oT Hdl &l

I M | Gaag Fis It 2ATE =8 ATSG=AT % 5T § TRIT g1 ol arirg o Jie &1 6 Haw
I et T 9Ter 209 T ITLTT (1) F oTefI, TaTh TSI & ford THT (7 F o9 Ud ITAN % Hqae
T HTETT FT TN

THT TS e, TAH Iy, 39 fAani s aum sEdre afgewr, o, S
TRt gy #1 forfera & e S site seer smame syafita R STosr e aerm sieeT swerashat
T Jathe w7 9, Treft sr=amt & Aread § gaars 7 STa9? TG RO i UH a7 e 1 qHars Feed
T Ut srfafiss STt afe IS &1 a7 2 3 TETa, S e IRt e q9A, 9T g ATy
IT AT ATATT IT SATATATT FHT THAT|
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I AT T T 209 T ITLTT (2) 3 e Ferq arfersrr<t grer fohar = & oft sraer sty
SR =9 ATEg=T & i o areft S &7 Yais Ud o= s 3uasy g v fRaag =afw ger 3T
FALreror Fery wTTaeRTY o SUCh St § T ST geRar 2

I
ZPRAOT 9F W T o S (G Lo TRATSAT “TRAT - FegeTeg (AR ) FAZUHIT (240 fHFerier)”
TR S F T - IATE, 9Ty UsT ¥ forw, srferger fmr st 3 forw s % =g a1 s
e g #1 =ferd G-

et &7 A1 - e ATAHT- SHTSIS TST- AITY
N T2 JHIE | o
z. T G emea w1 A q9 . T & (%W/Tﬁ'?nfr)
' (3. 3/=T.HT.) ' T
(1) (2) (3) (4) (5) (6)
1 A | AAT FTHA (A T 57T 1 905/2 0.81 0.480
2 | s | feradTy SaTSh g9 F 7T 1 906/2 0.42 0.100
3 | AW | qEdTETS . ATA dlael 903/2 1.60 0.380
4 | AT | AT . @HOS w8dAT F 07T 1 900 1.09 0.090
5 | SERTE | IR TSt avH F 99T 12 1077 1.21 0.130
6 | SHIE | AT AT e F 37T 2 1076 1.46 0.090
Total 1.270
LEIR]
1 AT L T 9 J77 4 18 1.250 0.090
2 AFATSIT THATT Filog T AT 1 19 1.360 0.060
GEIR] :
3 FEET FTETSIT AT T 3T 1 45 1.320 0.000
ATEST
Total 0.150
1| ey | TR R T, ST AT | 0.050
Lkl 0.140
TSI ATCHYRTET Fohere ATTaa 181/2 0.060
AT | AR St =i 180/1 0.018 0.050
Total 0.160
1 EEk G I EE RIS IR G INEC! 172 0.586 0.460
Total 0.460
%o AT : 2,040 FFAT

[T, &, SHEre/ET//ST/ST-Fr ey ((ous)/20F/6]
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MINISTRY OF RAILWAYS
(South East Central Railway)
NOTIFICATION
Bilaspur, the 7th April, 2026
(Notice under Section 20A of the Railway Act, 1989)

S.0. 1768(E).— In exercise of powers conferred by sub-section (1) of section 20A of the Railways Act,1989
(24 of 1989) (hereinafter referred to as the said Act,) the Central Government, after being satisfied that for the public
purpose, the land, brief description of which is given in the schedule annexed hereto, is required for the execution of
Special Railway Project, namely “Gondia — Balharshah (Chanda Fort) Doubling (240 Km.)” in the Taluka of
Desaiganj, District Gadchiroli, State of Maharashtra, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the official gazette, raise objection to the acquisition for the aforesaid purpose under sub-section (1) of
section 20D of the said Act.

Every such objection shall be made to the Competent Authority namely, Sub Divisional officer and Land
Acquisition officer, Desaiganj, District Gadchiroli, Maharashtra in writing and shall set out the grounds thereof and
the Competent Authority shall give the objector an opportunity of being heard, either in person or through a legal
practitioner and may, after hearing all such objections and after making such further enquiry, if any, as the Competent
Authority thinks necessary by order either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be final.
The land plans and other details of the land covered under this notification are available and can be inspected by the
interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of the land to be acquired, with or without structures for the Special Railway Project namely “Gondia—
Balharshah (Chanda Fort) Doubling (240 Km.)” in Taluka Desaiganj, District Gadchiroli, Maharashtra State under
South East Central Railway.

Name of District - Gadchiroli Taluka - Desaiganj State — Maharashtra
St Name of Total Area | Acquisition
No. Village Name of land holder Survey No. | as per 7/12 ‘Area
(in Ha.) (in Ha.)
(M) @) 3) ) ) ©)
1 Amgaon Gyaneshwar Vaman Nikam and others 1 905/2 0.81 0.480
2 Amgaon Vishwanath Devaji Dumbe and others 1 906/2 0.42 0.100
3 Amgaon Shevantabai j. Shravan Bodele 903/2 1.60 0.380
4 Amgaon Suchitra J. Khemraj Kachhwa and others 1 900 1.09 0.090
5 Amgaon Govinda Harbaji Bagmare and 12 Others 1077 1.21 0.130
6 Amgaon Bhagwan Shravan Bodele and 2 others 1076 1.46 0.090
Total 1.270
1 Naveen Ladj | Shamrao Devrao Raut and others 4 18 1.250 0.090
2 Naveen Ladj | Navlaji Raghunath Kolhe and others 1 19 1.360 0.060
3 Naveen Ladj | Chandrashekhar Dadaji Borkar and others 1 45 1.320 0.000
Total 0.150
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Wadsa Deepak Keshavrao Vidhaate,

181/1 0.050

Omkar Asaramji Patre 0.14
Atmaprakash Kishan Nagdeve 181/2 0.060
Wadsa Manohar Kisanji Dange 180/1 0.018 0.050
Total 0.160
Nainpur Sawaldas Jaikimal Nagdeve 172 0.586 0.460
Total 0.460

Grand Total : 2.040 Hac.

[F. No. DCE/C/II/G/G-BPQ(CAF)/20A/]
MUDIT BHATNAGAR, Chief Administrative Officer (Const.)
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